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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL
BENCH, NEW DELHI

OA no 379/2024
IN THE MATTER OF:
Bhuwan Chandra Bhatt ...Applicant
Versus
Solar Pulse Energy Private Limited & Ors. ...Respondents
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1. Proof of Compliance in terms of order dated 24.09.2025 1-4

Dated: 03/12/2025
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